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confusion on that point. But we 
have retained the age as laid down 
ia the Indian Penal Code. In the 
Penal Code, it is 16 for boys and 18 
for girls.

Mr. Chairman: The hon Minister 
might continue tomorrow.

1«'591 hr*

•SCARCITY OF SUGAR

Mr. Chairman: We shall now take 
up the half-an-hour discussion on the 
scarcity of sugar I should just like 
to mention one thing There are as 
many as seven hon Members who 

Jhavp Jtahled ih '« mntinn XV .muxw; 
there are a number of supporters I 
have got only half an hour Under the 
rules, the member who has given 
notice may make a short statement 
and any member who has previously 
intimated to the Speaker may be per
mitted to ask a question That is all

17 hrs

Shri Khuswaqt Rai (Kheri). May 
I make a submission7 This discussion 
is based on a question about scarcity 
of sugar The other day another ques
tion was asked about the prices of 
sugarcane I have already tabled a 
motion for discussing the prices of 
sugarcane I would like that that dis
cussion should be allowed as a two- 
hour discussion I would make that 
request to Speaker through you. (In
terruptions)

Mr Chairman: Today I am con
cerned only with the half-hour dis
cussion Shri Braj Raj Singh
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*HaIf-An-Hour Discussion.
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[«f!r fixrar ftr*]
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% f t  s *r  a ? ?  « m r  ^  w  ?ft 
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C* n$ 5 I 3TB& «T f̂
»PT tft jtiw ftf^r trrsr ir^rf ^ 

% f o w ifiw f #  ot t  
*<k w r »r? sftrtr fk r  f t  *r?
5»fr 5rm?rrT arnr ? « ft  <71^ * *  
wnr JTft ?r> «fWf $  % m  snft f t  
* F t f  ^  v r e u T  «ft!3RT ? ? r t  arnpft 
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<firfur<T 1 if qrfc:-~ ~~~Gf ~ <fi'~m f<fi ~ 
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Mr. Chairman: The bon. Member 
should remember what I have said in 
the beginning. He has already taken 
15 minutes. The bon. Minister wants 
15 minutes. So, he is practically 
depriving the other h0111. Members 
from having a say in the matter. He 
is entitled to make a short statement 
and not a speech. 

l!.'ft ~~ f~ : if ~;,·r ~a- gO: 
\.9c11 f<fi~ ~r ~ f<fi ~~· ~111fl:l'f 't>'T ~~ 
f~ >;fT<: Cf>T~ ~ ;;·~')' ~ I 

Shri Panigrahi (Puri): Mr. Chair-
man, I would like to submit before the 
hon. Minister that in spite of giving 
the production incentives, it. has been 
estimated that the production may 
not go beyond 21 lakh tons of sugar 
in the coming year. It has also been 
estimated that the minimum consump-
tion of sugar in the country is 22· 5 
lakh tons. So, in spite of giving these 
production incentives, there is a short-
fall of 1 · 5 lakh tons of sugar which the 
country needs for consumption. 

The bon. Minister has sometime ago 
made a statement that the Government 
intends to have a buffer stock of sugar 
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just as he has said the Government 
intends to have a buffer stock of food- 
f  rains He has also said that Govern
ment intends to have a buffer stock of 
sugar up to 2,05,000 tons. From which 
.source does the hon Minister want to 
build this buffer stock so that even 
if the production falls by 1 5 lakh tons 
the hon Minister is going to meet the 
shortfall in production even in spite 
o f  the production incentives that the 
Government has given to the sugar 
millowners and to the cane growers?

There is another apprehension in 
the minds of the public and that is 
whether Government will really be in 
a position to supply sugar at reason
able rates to the consumers Now 
Government intends to mcrease the 
ex-mill pnce of sugar We would 
like to know a clearcut policy of the 
Government with regard to the in
crease of ex-mill pnce of sugar as to 
whether the Government has come to 
any decision with regard to that.

The hon Deputy Minister yesterday 
gave the different quotas which have 
been allotted to the different States 
totalling nearly 175,000 tons of sugar 
What is the basis of givmg these 
quotas? I find from the figures that 
Orissa, for example, has been given 
24,805 tons, Rajasthan 62,000-odd and 
Mysore 89,000 Are the quotas given 
according to the needs of the States7 
In that case, West Bengal and Orissa 
may need more So, is it according 
to the needs of the States, or is it arbi- 
tarily fixed7

The hon Deputy Minister has admit
ted that in different States, sugar sel
ling in the open shops is higher than 
in the Government-controlled shops 
How does this sugar pass on from the 
Government shops to the retail shops? 
Government is supplying sugar to the 
State Governments or their nominees 
'Quotas are allotted to them How is 
it that this sugar passes on to the other 
shops in the open market where it is 
sold at a higher price7 What steps are 
Government taking to prevent this?

Even if Government provides produc
tion incentives, there must be some 
control over the distribution system. 
Government must come somewhere 
into the picture Otherwise it is no 
use because the sugar finds its way 
to the open market where it is sold 
at a higher pnce So, this needs 
clarification

I hope the hon Minister will make 
a clear and categoncal statement with 
regard to the sugar policy that the 
Government wants to formulate so 
that the people may hope that the 
pnce will come down within a reason
able period During the last six or 
nine months this has continued and 
the pnce of sugar has not conae down. 
In Onssa it is selling at Rs 2 even 
though they have allotted 21,000 tons. 
Where has it gone? Therefore, this 
needs clarification, and I hope the Gov
ernment will have a clear-cut policy 
with regard to sugar so that within 
the next one month the retail pnce 
of sugar will come down and the con
sumers will be able to get it at the 
minimum pnce

The Minister of Food and Agrievl- 
tnre (Shri S. K. Patil): I am very 
sorry that the Members who wanted 
to speak could not get an opportunity.

Shri Nanyanankatty Menon (Muk- 
andapuram) I may be allowed to 
say a few words. My name is also 
there

Mr. Chairman: How can I accom
modate all the seven Members7

Shri Narayanankutty Menon: I may
be allowed to put a question.

Mr. Chairman: Let him reply

Shri S. K. Patil: The Speaker
determined it should be half an hour. 
It is not that I am shirking my respon
sibility I would really like people 
to explain their difficulties so that I 
can. also explain to them what my 
difficulties are. There are two points.

Shri Khashwaqt Rai: Why not
agree to a two-hour discussion on 
sugarcane pnces?
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Shri 8. K. Patti: I am not against i t

Two points have really emerged 
out of the questions that have been 
asked respectively by Shri Braj Raj 
Singh and Shri Pamgrahi. One is 
about the price of sugarcane on which 
emphasis was laid by the first speaker 
Another was: why the prices are rock
eting in the market in spite of the 
quotas’  These are very vital points 
indeed on which Government policy 
has got to be explained

My hon friend Shn Braj Raj Singh 
attributed to me or to my colleague 
something which we had not said. I 
had not said that the pnces of sugar 
or sugarcane will have any effect on 
the production of wheat which would 
become less I was merely referring 
to the remark that hon Member Shn 
Tyagi had made Actually that is not 
my view and the figures are worth 
knowing for the purpose of under
standing what the sugar position is.

The area under cane cultivation has 
been steadily on the increase year 
after year Last year it fell a little bit, 
but otherwise it is steadily on the 
increase In 1953-54 the area under 
cane cultivation was 3 48 million acres 
It went up to 3 99 million acres m 
1954-55 and 5 08 million acres in 
1957-58 There was then a slight drop 
to 4 83 million acres It was not a 
big drop, I think it was only by 
about 0 25 million acres or so But 
when you compare it to the total 
acreage of India under all crops, 
including the food crops etc you will 
And that the total acreage is some
where about 300 million acres Out of 
that, even this maximum which we did 
in 1957*58, namely 5 million acres 
comes to somewhere about 1" 7 per 
cent That is all Out of that, crystal 
sugar to which this reference is, is 
only one-third, because gur, the 
molasses and khandsan account for 
two-thirds of it  Therefore, out of 
that 1*7 per cent, if you see what 
comes to the lot of cryystal sugar out 
o f the total acreage of India under 
•11 the crops, this is what you 
will find; it is Just 0 8 or some
thing leas than 0-8 per cent 
Therefore, it it wrong to say that the

production o f wheat will be kss ete. 
Wheat production and rice producttuft 
are in terms of millions o f acres. 
Therefore, this 0*6 per cent is not 
going to affect it What I said was 
that these were competitive crops so 
far as the pnces were concerned. H i* 
fanner has sometimes got to make a 
choice as to whether he should have 
more land under wheat or under rice 
or under sugarcane, for, that will 
determine the emoluments or the cash 
that he gets out of it  I was referring 
only to that extent to wheat produc
tion etc That should not be taken 
to mean that wheat production will 
suffer etc It will not suffer I agree 
with the hon Member

The quantity of sugarcane produc
ed has all the time been increasing: 
The reason is application of fertilisers 
e tc , better farming skill, better 
methods of farming, better lmgation 
and so on From 43 8 million tons in 
1953-54, which means six years ago, 
it has gone up to 70 9 million tons, 
which, though not double, means an 
increase of about 70 per cent during 
these six years I do not say that that 
is a very phenomenal increase We 
must have even greater increase But 
the increase from 43 8 million tons to 
70 1 million tons is not a small in
crease I am talking only of the sugar
cane One-tenth of it, as the hon. 
Members know, is the actual crystal 
sugar that one would get, khandsan 
and the other things would be less; 
they will not be one-tenth

The increased production of sugar
cane has naturally resulted in increas
ed production of sugar, because ten 
per cent of it is the sugar, and, there
fore, it is steadily increasing But the 
phenomenon is this How is it that 
we had the stocks before, but we have 
no stocks now? That can easily be 
explained, because during 1953-54, and 
four years after that dunng the 
regime of my esteemed predecessor, 
the late Shn Kidwai, we imported 14 
lakhs tons of sugar from foreign coun- 
tnes Then, there was not the diffi
culty of the foreign exchange that me 
have now. Sugar was found necessary, 
and, therefore, it was imported;
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therefore, we had sane stocks remain* 
tog with us. For, 14 lakhs is not a 
■nail thing Even our annual con
sumption was not 14 lakhs during 
those yean when sugar was imported. 
Therefore, we had got some kind of 
a reserve from which we could draw 
upon from time to time. That reserve 
has now been exhausted. This House 
must realise, and I shall repeat that, 
that unless an emergency comes up, a 

■ national emergency where something 
happens, and we have got to import, 
Government are not going to import 
any sugar. And we must train our
selves to so square up our needs, so 
square up our demand and supply that 
we produce enough m the country. If 
we produce a little less, then there 
must be some kind of sacrifices, if it 
comes to that But, surely, if any
body expects that because there is less 
production by two or three per cent, 
therefore, I must immediately go to 
the foreign markets and mortgage my 
little foreign exchange and bring sugar 
into this country, I would say that that 
is not going to happen.

A  very relevant question was raised 
by the first speaker as to how I was 
going to have a quarter million tons 
of sugar reserve, which I wanted to 
build up. I have said m this House 
before, and I shall repeat it that so 
far as the 5 million tons reserve for 
wheat and rice is concerned, it could 
be built up by internal resources, and 
if it comes to that, if we have no inter
nal resources, then it could be built 
up from foreign resources But so 
far as sugar is concerned, I am going 
to rely entirely on the internal 
resources, m order to have more and 
more production.

As to the question whether the 
incentives given are adequate, I can
not say just now; time alone will show. 
If incentives are necessary, they have 
to be given. But in a country where 
sugar production could be multiplied, 
because we are even thinking of ex
porting a quota of sugar, surely it 
would be wrong to think that we 
■hould spend our milions of foreign 
exchange in order to import some 
quantity of rag«r.

ifrtfnjRr f «  (^ r® r): qj? suft

4  fr q-jpnr £  i 
*  t t v n r s T ' A ' f t

farrc z *  f w r r  
«rr, w m  w  aw  ^*
^  m  ’ fc ft «fV si* fa  $*nrr 
Ro srrcr % i ftrc tft*rjrrr

5  y fr fa f l  w t  $  ?
Shri S. K. Patil: I will explain.

What is happening is this. Five or six 
years ago, our consumption was only 
10 lakh tons—I am talking only of 
crystal sugar. Now it has doubled or 
more than doubled. It has become 20 
lakh tons There the hem. Member ii 
right. I am glad about it, because pe >- 
pie are eating more sugar and they ar* 
becoming sweeter and sweeter. The 
difficulty is short-lived. I do not think 
that people should permanently eat 
less sugar and be bitter about it. No, 
they should have their sugar. But w f 
have got to produce it. That is the 
question.

How do we do that7 A question was 
asked, if  we produce less, how am I to 
build those reserves? Precisely for 
that purpose, these incentives have 
been given Those incentives are of 
two kinds So far as the sugar price 
is concerned, the hon Member knows 
that all these three States, the main 
States m the north, namely, U P , Bihar 
and Punjab, had themselves asked for 
Rs 1-12-0 Now, I have given ils. 
1-10-0 Because of the competition 
that is there, I have to increase the 
prices of other commodities. You 
could quite understand what a terrific 
reaction it has got on our Plan, on our 
economy, on everything. It is not so 
very easy to say: why not give Re. I 
to wheat and Re. 1 to rice also? If it 
was so easy as that, I would be most 
willing indeed to do i t  

Instead, we have done it in two- 
ways, and I am sure it will be produc
tive of very salutary results. One is 
that from Rs 1-7-0, we have raised it 
to Rs. 1-10-0. Annas two less than 
they had asked. But at the other 
end what we have dona is this. 
If more production is achieved 
than the average of the list two years,.
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then we shall do two things. We shall 
consider also how it should be dis
posed of so that more facilities should 
be given to the trade or to thoss who 
produce it. That stage will come later 
when actually production is moie. But 
more than that, we shall knock 01T half 
our excise revenue. That comes to 
Rs. 4-2-0 per maund of sugar. If you 
work it out on sugarcane, it means 
Annas 6 6 per maund of cane. There
fore, you can say that towards the end 
when it is possible to get more to the 
extent o f this amount, it has got to be 
shared with the sugarcane grower, 
otherwise, he will go and sell to the 
khandsan and gur people, and the 
factories would be deprived of it

Therefore, this incentive, which was 
given once before, should bring good 
results. We are quite sure tliut in 
order to get more money out of it, 
they would do so, so that this amount 
would not go into the pocket of the 
mill people, because it is the opt'on ut 
the man who sells sugarcane whether 
he should sell to one or the other. If 
he gets more money from the khand- 
sari-wala or the gur-wala, naturally 
he will sell to him.

Therefore, we want to tag it on with 
that If anything goes wrong m our 
expectations, we can also supply some 
kind of a method by which *his could 
be shared with the man who actually 
produces sugarcane. But ultimately, if 
we work it out, it will result in two 
things That man will get Rs. 1-10-0 
and something more; it may even be 
Rs. 1-12-0 in the end, a little more or 
a little less. At the same time, there 
will be a tendency on the part of the 
growers to see that lots of cane that 
go to khandsan and gur would be 
diverted towards crystal sugar where 
w e  shall have more percentage o f • 
sugar. If we get 100 per cent in the 
case of crystal sugar, we get only 60 
•per cent in khandsari or gur.

Therefore, there would be better uti
lisation of the sugarcane, so far as 
scientific extraction of sugarcane is 
concerned. Hence we have to wait 
and see how this functions.

Having said that, there is one very 
important point: why are prices rock
eting in the market? I am very un
easy on this score, because this feature 
is not a good thing. But the House 
must know that so far as the distri
bution of sugar is concerned it is not 
the responsibility of the Government 
of India.

If anybody wants that the Govern
ment of India should take the res
ponsibility..........

: W T fa  3ft A ifr
1 if

1 1 t o  ^  anr̂ r *r z v t

ffipprc TOvt \

w  sttctt t  < w w r
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5F IT0T 5T *  w i t  f  1
Shri S. K. Patil: One illustration 

' does not prove the whole point. Some
thing may be wrong in that parti
cular sugar mill to which the hon. 
Member refers I am talking of a 
general question. In an emergency 
or even in normal times, the distribu
tion of sugar is going to be Ihe res
ponsibility of the State. The House 
must understand that food production 
and agriculture are one hundred per 
cent the responsibility of the State 
Governments We simply come in for 
continues to be sold at Rs. 1$ or Re. 1 
a little co-ordination and when things 
are to be imported from outside and 
foreign exchange is necessary. That is 
why we have made some laws in order 
to co-ordinate this activity. But we 
cannot go further. If you seriously 
mean taking the responsibility o f dis
tributing food to the 370 million 
people, it is an impossible responsi
bility so far as the Central Govern
ment is concerned. These matters 
have got to be taken by the State Gov
ernment. My hon. Mend, Shri Pani- 
grahi, has asked: why only 24,000
tons were given to Orissa and so 
much more to Rajasthan? May be, 
they are fond o f more sweets. X con
gratulate the people of Orissa that
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they do not spoil their health by 
having as much sweets as perhaps 
Rajasthan or Bombay or other places. 
But these figures are based on the 
usual or normal consumption. There 
are people in Bombay and a lot of 
sugar is consumed not only in the 
iast one or two years but for many 
years. It is not because of the show 
of any discrimination against Orissa 
but because we have studied the 
figures as to what was actually going 
on even before the quota system. We 
found that it was about 20,000 tons 
and we are steadily increasing that 
The increase is also of the order of 
somewhere about 75,000 tons every 
year because the population is iiL- 
creasing and it is not in your poww 
or my power to decrease that popula
tion. It increases in spite of us. Our 
tastes are also improving because we 
now want to drink tea and coffee. It 
is a good thing. Why not drink tea 
or coffee? One good thing for the 
last 5-6 years is that more millions 
o f  people in this country are having 
some kind o f a drink whether It is 
•tea or coffee and that is why they 
require sugar.

An hon. Member: Why not have 
more bear also?

Shri S. K. Patil: That is not in 
my field. So, these are the facts 
that have got to be faced. We must 
increasingly produce 75,000 tons and 
possibly it may go even to 100,000 
tons as the population increases and 
the habits of the people improve. All 
these factors are taken into conside
ration.

We fix up the price of sugaTcane 
and give incentives. If my friends 
feel that these incentives are not 
enough, it is an arguable point. There 
is no finality so far as the Govern
ment is concerned. We shall watch. 
After all this is an experiment and 
you cannot merely say that in one 
particular crop you will go at a 
tangent while the other crops remain 
where they are.

The hon. Member suggested: why 
'not have a kind o f a committee 
appointed. X shall go a step further.

I will take this House into confidence. 
Ever since I have taken over this 
Ministry, I have been thinking o f 
this. How can a Minister, however 
capable he may be—I am not sugges
ting that I am capable, but even 
then—consider all these things such 
as the price structure, what happens 
to it, the conditions of the soil and 
so on. It is impossible. Even if  a 
Brahaspathi was created—a new one 
—and he were to accept this portfolio 
of Food and Agriculture, it would 
not be possible for him to see 
through these things minutely and 
consider these thousands of points 
and come to the conclusion as to what 
exactly should be the price structure. 
Therefore, I have got a scheme under 
consideration to be immediately pat 
into action. I should have a statutory 
board for the fixation of the prices 
of all crops including sugarcane. 
That will sit day after day. It will 
not only be an ad hoc committee. St 
will have under review and examina
tion constantly all the changes that 
are coming up and affecting the price 
structure and so on. Then, there Is 
the Tariff Commission. TTie hon. 
Member knows it very well that these 
prices are not merely governed by 
us. The Tariff Commission also sits 
on it; it has a Study o f it though the 
recommendations have not come be
fore you. But I could say (hat they 
were not asked to give their opinion 
on the prices of the sugarcane, but 
based on the prices of sugarcane they 
were asked to give the prices of sugar. 
Therefore, they have evolved a for
mula and the Government cannot go 
outside that formula after having 
accepted it  Therefore, you could see 
why the ex-factory price of sugar had 
to be increased.

If I go at this rate, Mr. Chairman, 
it will take a long time. But I think 
these two things which I have ex
plained are enough to show to the 
House that Whatever is possible has 
been done; Government is doing that 
and shall be doing that. Government 
will examine this policy day after 'day 
until the incentives prove sufficient 
not only adequately to meet the sugar
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consumption hut also to give me some
thing by which my Quarter of a million 
tons of stock could be built up.

One more aspect and I have done. I 
have said that whenever these price* 
rise, we the consumers who go and 
buy are not less responsible for that 
also. If a man is selling sugar at 
unconscionably high prices, at Ra.' 2 
or Ra  3 per seer, I have, not as 
Mmister but as a citizen of India, got 
the right to say that “I shall refuse 
to buy that sugar” . We actually aid 
these bad practices and these evil 
practices and we say that instead of 
one pound let us buy five pounds 
because we shall not get enough 
hereafter. So, we buy the sugar 
whatever be the price. The black 
market thrives on a two way traffic. 
It is not one-way traffic. So, far as it 
lies within our power, we must re
solve that, whatever, it be, rice or 
wheat or sugar, we should not buy 
it when a bad advantage is taken by 
the seller, the middleman or the trader 
or anybody. No matter who does it; 
surely we must stand up and say that 
we shall not buy that. If a citizen 
shows that kind of responsibility, 
even for a week, you will see the 
salutary effect of it on the market. I 
speak like that not because I say that 
should eat less of sugar. One hon. 
Member asked what the Food Minis
ter buys. Of course, the personal 
example is a good example. But I 
can say that for many years now I 
am not a sugar-eater.

Shri Harteh Chandra Mafhnr
(Pali): But how have you managed 
to be sweeter than sugar today?

Shri 8. K. Patil: There are ele
ments that can be had and which are 
sweeter than sugar too, and the milk 
e f human kindness is much sweeter 
than what we can produce as any 
other alternative.

Shri Braj Raj Singh: By what
time will the statutory board be 
appointed?

Shri Narayaaankatty Meson: I h e
hem. Minister said that it is not th» 
responsibility o f the Central Govern
ment as far as the distribution i* 
concerned. There is one State where 
it is the direct responsibility €f  the 
Central Government to distribute 
sugar. In the Kerala State, for the 
last four months no sugar has been 
given at controlled rate except during 
the last week o f October. The hon. 
Deputy Minister went on saying that 
every month supplies have been given 
by the Central Government to the 
Kerala Government All that I want 
to know is, why no steps were taken 
in order to distribute this sugar at 
controlled prices and why sugar 
continues to be sold at Rs. l i  .or Re. 1 
in every town and village in Kerala 
State. What steps has the Govern
ment taken to see that sugar is dis
tributed at controlled rates?

Shri S. K. Patil: So far as Kerala
State is concerned, I can quite under
stand. I was not prepared for that 
aspect of the matter. I would go into 
the question and find out what it is. 
After all, the responsibility o f the 
Government of India is going to be 
continued only for the next three or 
four months. It is not a permanent 
responsibility. Even then I could 
understand it. If anything better 
could be done by way of a more 
scientific distribution it shall be our 
duty to see that it is done.

Shri Khushwaqt Rai: By what time 
would that board or committee be 
appointed?

Shri S. K. Patti: In a month or 
two. It is going to be a statutory 
body in which the farmers themselves 
will be largely represented, those who 
exactly know their job. But the whole 
thing will come before Parliament I 
merely anticipated it, and said that 
instead of having a small committee 
let us have a permanent answer to 
the question.

Skri Khushwaqt Sal; Will it cotfia 
before this session ends?



t£07 Scarcity of Sugar AGRAHAYANA 2, 1881 iSAKA) Scarcity of Sugar 1308

Shri B. K. Gaikwad (Nasik): 
■Where sugar is produced by the fac
tories, it Is controlled by the Central 
ISxcise Department, if I mistake it 
n o t  Moreover, the distribution is 
•done by the Central Government or 
the State Government whatever it 
■may be If it is so, how is it that 
sugar goes into the black market and 
sold there’

Shri 8. K. Patil: Distribution is
done by the State Governments But 
m y hon friend knows that it is not

done in the fashion o f rations, etc. It 
is given to one dealer and in every 
State tiie system differs. The diffi
culty arose because o f scarcity. Wait 
for a few weeks; you will find that 
these things do not exist because that 
scarcity is being very speedily 
resolved
17 40 his.

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday, 
November 24, 1959/Agrahayana S, 
1881 (Saka).




